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the gunmen, it has been possible so far
to ascertain that 16 packages, of which
15 were from Bombay amd ome from
Frankfurt, were valued at U.S. Dollars
2,74,763, 1t is understood that the remain-
ing 15 packages from Bombay were vafged
at approximately Rs, 20,80 lakhs.

Air-India’s Chief Securlty Manager from
Bombay 1s proceeding to New York to
linise with the local authorities. In so far
as AirIndia is concerned the loss of the
consignment of precious stones is covered
by insurance. The Ministry of Fxternal
Affairs is in touch with our Consul-General
in New York who has been asked to pursue
the matter with the local authoritles,

Sir, with your permission I would also
like to inform the House of a serious inci-
dent that occurred in Kabul on the 1st May
at about 6 00 p.m. According to informa-
tion so far received a person entered the
Indian Airlines office and directed the Chief
Traffic Assistant. Shri M. S. Sajwan, who
was on duty to stand up. The ntruder
whipped out 4 revolver and fired a shot
at the Traffic Amistant which fortunately
mised him. The Traffic Assistant, dis-
playing considerable courage and presence
of mind. rushed towards the intruder and
felled him with a blow on the head. The
intruder fired two more shots which also
missed. During the scuffie that ensued, the
Traffic Assistant hut the intruder on his
head and rendered him unconscions. An
open knife which the intruder was carrying
fell on the floor during the scuffie,

On hearing the revolver shotls some per-
sons collected, and the intruder's three ac-
complices who were standing outside the
office, started running away, The crowd
chased them and with the help of Police
these three accomplices and the intruder
were arresied. The revolver and the knife
bave been taken into possession by the
Police who are investigating the matter.

The Afghun authorities have been re-

quested to provide necessary protection for
Indiaa Airlipes office and staff. The Chief
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Vigilance Officer of Indian Alrlines b pro-
mduanﬁytl&cwhbdn

local amthorities. Bnhuyh Mm-
nistan is seized of the matter and is i
close touch with the local authorities.
14.05 hrs,

STATEMENT RE. SUPPLY OF FOOD-
GRAINS TO VARIOUS STATES

THE MINISTER OF STATE IN TH}
MINISTRY OF AGRICULTURE {SHRI
ANNASAHEB P. SHINDE): | have had
the privilege to place before the House the
present difficult food situation in the coun-
try and the steps taken to meet the food
requirements of the deficit and drought
affected States within the stocks that are
availuble with the Central Government.

In view of the severe drought conditions
prevailing in the States of Mabarashira,
Gujarat, Rajasthan and some parts of My-
sore and other States, supply of foodgramns
were stepped up consider®ly. During the
year 1972, public dstnbution was to the
extent of 10.5 million tonnes while during
1971, it was 7.8 million tonnes. Allotment
of foodgrains are made to the State Go-
vernments every month taking inlo account
the over-all availability in the Central Pool
and the needs of all deficit and drought
affected States. In view of the difficult
food supply position in the country result-
ing from last year's inadequate and errauc
rains and comsequent widespread drought
conditic ns 1n the country it has not been
possible to meet the entire demand made
by the State Governments. Every eflon
was made to meet substantially the require-
ments of the State Governments. The al-
lotment of wheat during the first 4 months
of this year has been to the extent of 4.9
to 5.2 lakh tonnes per month during this
period.

The procurement of wheat has started
in an encou-aging way. As against last
year's pmcurom of 3.1 lakh tonnes, the
current year's proctrement 3o !lr been
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@ litthe over 6.09 lakh tonnes. At this rate full the reasonable requirements of all the
we feel confident that procurement during Suate Governments, particularly the drought
the year may exceed 8 million tonnes. affectsd and chronic deficit States. 1 would
Taking into sccount the very encouraging like to appeal once again to the Hon. Mem-
wheat procurement and the steady arrival bers 10 extend their whole hearted coopera-
of imported foodgrains from abroad, the tion and support 1o enable us to tide over

sliotments of foodgrains for the month of the difficult situation

May have been increased comsiderably to
all the State Governments in general and

to the drought affected States in particulay, 14.06 hrs.

Ageainst the allotment of 4.9 lakh tonnes
of wheat allotted for April, the quantity
of wheat allotted for the month of May is
a little over 88 lakh tonnes The total
foodgrains allotted for April was a little
leas than 8 lakh tonnes while for May it
is a little over 11 lakh tonnes This in
creased aflocation will enable all the State
Governments to maimtamm supplies at
reasonable level, through the public distri-
bution system, thereby mitigating the hard-
ship of the people to a considerable extent.
To ensure the quantities allotted for the
month of May are made available to the
State Governments steps have already been
taken 1n consultation wath the Ralway
Board to move foodgrains by specuals to
various parts of the country.

The Hon. Members wall be heen to hnow
the actual increased allocations made for
the month of May to the drought affected
and chromc deficit States. The table be-
low will indicate the increased allocations
given 1n May over what has been allotted
for the month of April :

(Figures in "000 tonnes)

State Allocation

- o April May
Maharashtra 178 25
Gujarat 69 105
Mywore 23 40
Rajasthan 60 90
West Bengal 125.7 165
Kerala 67 75

As 1 had occasions 1o inform the House,
the most difficult phase of the fvod situa-
thom is practically over and from this month
onwards it will be possible 10 meet in

[SHri 5. A. KADER in the Chair]
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14.10 hrs.
MATTERS UNDLR RULLS 377
(1) SuprLY or KEROSENE OIL

SHRIS M BANARICL (Kanpwi)
Mr Charman, with your permission | would
hhke to raise the question of inadequate
supplv of herosene o1l to the vanous shops
m Dellu 1 am told that i Delln ail the
depots which supply herosene o1l ate not
getting adequate oil, with the result that
even & pervon who waits m gueuc from
2PM to 8 PM does not get any herosene
oil 1 would request the hon Minister tor
Petroleum and Chemicals or any other M
nister who knows the situation t0 make o
slatement and sec that this situation
averted The shop keepcr clearly says that
Government 1 not supplving herosene oil
We do not know the fact The consumer
18 safddwiched between the Government und
the oil dealer 1 would like thiough you,
to request the Mimster to make a state
ment.

At 12 OClouk | gave a notice [ pever
speah without giving notice  But the hon
Minister perthaps m a very casual manner
chose 1o remain outside this House 1 am
surprised that we have spent 2-1/2 houn
on a particular word In Mabarashira I
am called ‘dada Banaree’ They do not
say I am a goonda Bombay dude w a
different thing

Kindly direct the Munister to make a
statement at the eurliest opportunity
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(u) Smirrmig of DErFENCE Derol
FROM GURGAON

SHRI SHYAMNANDAN MISHRA
(Begwsarai)  Sir, I want to drew the at-
tention ol the House to a report in the
piess today saying that the Defence Minms-
tiy 15 right now engaged 1n an exercise to
shift the Duence Depot from CGuignon
It 15 reported that a team of Indian Aur-
force Officers 15 at present inspectng the
sitc and picparing a blue print for this
exercse that will cost the people a tdy
sum but will save the Government s lot
of ¢mbarravsment and spare the Maruu, a
private factory, the nuisance of the Defence
Depot in the neighbourhood. This depot
feeds the Aurforce stations on the western
border with Pakstan

The report further says that o move his
been made to <hift the inconvenient De
fence nstalhitions tin Guigaon anan  from
the Muarun factony theic to a distancy spe
cified 1in the Works of Defence \ct of
possible or remove them altogethar to an
other place 1if necewary

Thi stgp would jopardise the Defence
interest of the country and appcars to be
dewigned to proteut private interests at the
cost ol the paramount Defence interests of
the countny

As theie have beun allegations in Parlia-
ment about the violutzon of the ielevant
Defence laws  rules and regulations, this
step amounts o destriction  of  evidence
after the vnime 1 commatted

I would hhke the Defence Minmter to
make a statement on the subject clanfying
the whole thing

THE MINISTFR OF STATt (DF-
FINCE PRODUCTION) 1IN THE MI-
NISTRY OF DFFENCE (SHRI VIDYA
CHARAN SHUKI A) Sis, I presume the
hon Member 18 referring to the Airforce
Depot 54 ASP. Nothing that cxists there
is being shifted The hon Member's in-
formation 1s completely wrong and um-
founded



